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turnMfft by then* S la th e rs  of the *#g  
w n m i M  »t SooopAi, um  in tbo sOplit
on tbesameday. The piess complete with 
photographic equipment and finished and 
unfinished forged pottage nuum  Pf the 
appm*iroate value of Rs 2 lakhs was also 
seized in the early hours of 31-3-72 in 
Jtadhey Fori* Shahdara, Delhi-51.

From the records aeiaaed m the office as 
welt as the press ofthe said gang, is came 
to light that agents had been appointed by 
the gang in various States in the country 
for sale of these forged stamps. Imme-
diate action was therefore taken for 
apprehension of these agents and so far 22 
persons have boea taken into custody* 
both in Delhi and rest oi the country, 
which includes 5 postal officials also. 
Stock of forged postage stamps of 20-paise 
series has also been seized from these 
agents at various places.

From investigations made, it has come 
to light that only 20»paise postage stamps 
were being forged and forging of other 
denomination postage stamps has not come 
to light so far. Raids and searches are 
still continuing and it is expected that it 
will result in unfolding this racket in full.

Meanwhile instructions have also been 
issued to all the post offices in the country 
giving out distinctive features of genuine 
and forged stamps along with general 
instructions to keep a vigilant eye in their 
respective fields. A press note has also 
been issued for guidance ofthe public*

SHRI D.K. PANDA; From the state-
ment it is dear that the hon. Minister 
came to know of this racket only on 
22*3-1972 and that too because some mem* 
ber of the public brought six sheets of 20 
pawe forged postage stamps, which led to 
the discovery of the industry which is 
maatilfcctnring these forged stamps.

But I  would draw the attention of the 
hbffl* to  the ddbatO which took
Pteoe in the IU ya Sabha j» April, 1970. 
Since &en It ha* beep brought «o the

notice of the Government that this forged 
problem hat free*! raijipant fchrotigh- 

out the country* The Members who parti-
cipated In that debate demanded certain 
measures to be taken by the Government. 
In this House also, on 15*3*1972, in reply 
to a question by Shri Chistamani Paoi- 
grahi, the hon. Minister said that there 
was a well-knit organisation, and there 
were underground activities throughout the 
country. His words were : “unauthorised 
postal system running parallel to the 
tegular system of post offices in the 
country**. That means* this forged stamps 
problem has been there for long and the 
hon. Minister and the Government were 
fully aware of the underground activities of 
certain business agencies. The names of 
those business agencies were given in* the 
House by the hon. Minister. There ere 
seven business houses involved.

In the light of that, it Is really a sorry 
state of affairs to find that the statement 
displays such a callous attitude towards 
the whole problem, because, as far as the 
measures are concerned, it 1$ confined only 
to some instructions issued to the post 
offices regarding the distinction between 
the genuine and forged stamps.

The problem has already assumed 
menacing proportions, particularly in 
view of the fact that there is black money 
in the country, and the most powerful 
Minister, Mr. Chavan, has been telling us 
that this black money ia more power&tf 
than the Government machinery itself. In 
the railways also the same thing Is going 
on. There is black money in gold. Then 
about coins, the CBI is already investi-
gating into the matter. At this rate, who 
knows that passes of Members of Parlia-
ment may be forged and persons might be 
travelling as MPa? Who knows, there 
may be another Parliament and then may 
be another Speaker 1

MR. SPEAKER: I do not think any 
body will mistake toy other Winda for 
him*
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smt DX. FAWA: So,! ottJy put it 
to the hon. Minister: why this helpless 
attitude towards this problem, why this 
Hamlet-like attitude, to do of not to do! 
Let there be a strong determination to 
investigate into the matter and to punish 
the seven houses already involved and into 
this second case. Unless severe punish-
ment is meted out to them, it is impossi-
ble to put an end to this affair. I want to 
know whether lakhs of forged postcards 
were found in circulation as early as 1970 
and whether at that time, the crime branch 
Itad indicated that once you give it to 
private presses to print postcards and 
inland letters, it is only another 
step fur them to forge the stamps ’ If 
so, how many times since then have the 
post office authorities assigned the job of 
printing postcards and inland tetters to 
private presses, what was the volume of 
those orders and what are the names of the 
private presses who had been assigned this 
job* ( b) 1 want to know whether in view or 
Government's awareness of the unautho-
rised poittal system running parallel to the 
regular system of post offices, runby pri-
vate agencies, Government have taken any 
steps so far to tackle this menacing pro-
blem effectively. (c) In view of all this, 
when it is spreading like cancer and is 
going to paralyse the entire governmental 
machinery, under such circumstances, may 
1 know whether Government is going to 
order a CBI probe into this menacing pro-
blent? May X know whether the local police 
are involved or not, which can be unearthed 
through such a CBI probe?

SHRI H,N. BAHUGUNA : While I 
am grateful to the hon. member Tor critfr* 
rising the Government on many points, I 
am Afraid he has missed the essence of the 
whole thing In to far as his reference to 
the parallel postal service is concerned. I 
Would like to assure the House that the 
private postal service to which I referred 
in reply to a question by Mr. Chintamani 
Pajjigrahf does not involve use of fake 
stomps* Those 7 agencies carry certain 
parcels, book them as air frtight and, that

reaches the destination and the torn 
receives ft* Air freight can be booked by 
anybody. Those people are Hot wing fake 
stamps. They are giving it as air freight 
or sending it through their own transport 
agencies. Even in that case, we are seized 
of the matter and we are trying to prose-
cute them. The case is already before the 
Presidency Magistrate of Bombay as a 
trial case, because there has been a lot of 
legal discussion about it. Government is 
neither paralysed nor helpless, as he 
alleged. If Government were paralysed, 
22 people would not have been arrested. 
So far as his fear about the local police is 
concerned, I want to put on record my 
great appreciation of the manner in which 
the Delhi Police helped us m getting these 
people arrested. I do not want to say 
more. The matter was referred to I he 
CBI also. But I had not the patience to 
wait for a long time So, we decided to 
involve the local police also. Thanks to 
the local police, we had all these things 
unearthed and 22 people have been arres-
ted, including some postal employees.

Regarding the reference in Rajy<i Sabha 
in 1970 about fake postcards being used, it 
is a fact that in 1970 a case of this type 
was found. That case is pending prose-
cution before the Delhi Judicial Court. I 
cannot, therefore, make any comments on 
that since that mntteris sub Jurltcc; but it is 
not as if the case was not challancd or the 
guilty were not arrested. It is for the 
court now to determine am) decide what 
punishment it should give.

So far as counterfeiting is concerned, 
the provisions of the Indian Penal Code, 
section 252 to 25$, are very dear. They 
lay down what punishment can be given.- 
If such cases are proved, the punishment 
can vary from imprisonment for seven 
years to transportation for life. Therefore,' 
the government is not helpless, as sugges-
ted by the hon. Member. It is only a 
question of proving the fads before the 
court which* I am sure, we will do our 
beet to prove, so far as this partM ar case 
is ooncer&eg. < .
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'ptto&u
presses have been entrusted with the priii- 

v v^g,i«f;; am afraid;, ray
■■'■■ titt this dayno
. , press haseverbeen used for jwint- ■■
;;:;^g:o f ;.'o a r ; - ' - T h e r e f o r e ,  

the question of private printing pres&es 
useofthis does not arise. Eut it 

ia ktiown to thewhole world that there are 
fake things in almost every field. Of 
course, there has been no fake Parliament 
either in this country or outside. Some 
people have been found to be impersonal* 
ing either Ministers or Members of the 
Parliament. They have all been arrested. 
Therefore, members should not have any 
apprehension on that score.

The last point of the hon. Member was 
(hat this point was raised in the debate on 
that day. My only point is that though 
I do not expect my hon, friend, 
Shri Panda, to congratulate us on all 
occasions, 1 do expect that this is one such 
occasion when he should have congratulate 
ed the department and the police for 
having taken such quick action and roun-
ded up the culprits In such a short period.
1 am sure the interests which are dear 
to his heart are safe in the hands of 
this department.
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